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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 312250  

 

CLASS 24-01 

OXFORD NANOPORE TECHNOLOGIES LIMITED, 

GOSLING BUILDING, EDMUND HALLEY ROAD, 

OXFORD SCIENCE PARK, OXFORD OX4 4DQ, UNITED 

KINGDOM.  

DATE OF 

REGISTRATION  
21/11/2018 

TITLE  

ANALYSES DEVICE FOR 

PROCESSING OF BIOLOGICAL 

SAMPLES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

6035710  22/05/2018 U.K. 
 

DESIGN NUMBER 312306  

 

CLASS 09-01 

SOM DISTILLERIES & BREWERIES LIMITED, 23, ZONE II, MAHARANA 

PRATAP NAGAR, BHOPAL ï 462 011, MADHYA PRADESH 

DATE OF REGISTRATION  22/11/2018 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 318604-001  

 

CLASS 12-09 

PROXECTO ENGINEERING SERVICES LLP, 1016, 10TH FLOOR, 

TOWER-1, PLOT NUMBER:22, ASSOTECH BUSINESS CRESTERRA, 

SECTOR-135, NOIDA- 201301, UTTAR PRADESH, INDIA.  

DATE OF REGISTRATION  11/06/2019 

TITLE  TRACTOR HOOD 

PRIORITY NA  
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DESIGN NUMBER 312753  

 

CLASS 13-03 

ATLANTIC ï SOCIETE FRANCAISE DE DEVELOPPMENT THERMIQUE, 

44, BOULEVARD DES ETATS UNIS ï 85000 LA ROCHE SUR YON 

(FRANCE) 

DATE OF REGISTRATION  04/12/2018 

TITLE  SWITCH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005298437-0001  05/06/2018 EUIPO 
 

DESIGN NUMBER 312802-001  

 

CLASS 24-01 

DEVJIT S. NAYAR, 415 NEWARK ST. PH-1, 

HOBOKEN, NEW JERSEY, USA. 

DATE OF 

REGISTRATION  
05/12/2018 

TITLE  
HEMORRHOID BANDING 

DEVICE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29650257  05/06/2018 U.S.A. 
 

DESIGN NUMBER 312910-001  

 

CLASS 02-02 

KEWAL KIRAN CLOTHING LTD., KEWAL KIRAN ESTATE, 460/7, I.B. 

PATEL ROAD, NEAR TIRUPATI UDYOG, GOREGAON (EAST), MUMBAI 

- 400 063. 

DATE OF REGISTRATION  07/12/2018 

TITLE  PANT 

PRIORITY NA  
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DESIGN NUMBER 319182-001  

 

CLASS 14-01 

SENNHEISER ELECTRONIC GMBH & CO. KG, AM 

LABOR 1, 30900 WEDEMARK, GERMANY.  

DATE OF 

REGISTRATION  
28/06/2019 

TITLE  HEADPHONES 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

006082491-0003  23/01/2019 EUIPO 
 

DESIGN NUMBER 311951  

 

CLASS 10-05 

PANASONIC INTELLECTUAL PROPERTY MANAGEMENT CO., 

LTD., 1-61, SHIROMI 2-CHOME, CHUO -KU, OSAKA -SHI, 

OSAKA 540-6207, JAPAN. 

DATE OF REGISTRATION  13/11/2018 

TITLE  FIRE DETECTOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2018-010648  16/05/2018 JAPAN 
 

DESIGN NUMBER 312082  

 

CLASS 08-05 

SMC CORPORATION, 14-1, SOTOKANDA 4-CHOME, CHIYODA -KU, 

TOKYO 101-0021, JAPAN. 

DATE OF REGISTRATION  16/11/2018 

TITLE  
BLOW GUN FOR CLEANING A 

WORKPIECE SURFACE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2018-011602  29/05/2018 JAPAN 
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DESIGN NUMBER 312455  

 

CLASS 28-03 

NINGBO SENDER MEDICAL TECHNOLOGY CO., LTD, NO. 16 

ZHEJIANG ROAD, LANJIANG STREET YUYAO CITY, ZHEJIANG 

PROVINCE, CHINA.  

DATE OF REGISTRATION  27/11/2018 

TITLE  PERFUME SPRAYERS 

PRIORITY NA  

DESIGN NUMBER 305873  

 

CLASS 25-99 

PRINCE PIPES & FITTINGS LTD, THE RUBY, 8TH FLOOR, NO.29, 

SENAPATI BAPAT MARG (TULSI PIPE ROAD), DADAR (WEST) 

MUMBAI -400028 

DATE OF REGISTRATION  22/05/2018 

TITLE  VENT COWL INTEGRATED JALLI 

PRIORITY NA  

DESIGN NUMBER 305991  

 

CLASS 06-04 

GODREJ & BOYCE MANUFACTURING COMPANY LTD., 

PIROJSHANAGAR, VIKHROLI (W), MUMBAI - 400079, INDIA. 

DATE OF REGISTRATION  25/05/2018 

TITLE  
WARDROBE WITH INTERNAL SLIDING 

MIRROR 

PRIORITY NA  
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DESIGN NUMBER 306017  

 

CLASS 13-03 

HAVELLS INDIA LTD., 904, 9TH FLOOR, SURYA 

KIRAN BUILDING, K G MARG, CONNAUGHT PLACE, 

NEW DELHI ï 110001. 

DATE OF 

REGISTRATION  
25/05/2018 

TITLE  SWITCH PLATE 

PRIORITY NA  

DESIGN NUMBER 313796-001  

 

CLASS 25-01 

BHARAT FLOORINGS & TILES (MUMBAI) PVT. LTD., 32, MUMBAI 

SAMACHAR MARG, FORT, MUMBAI -400023. 

DATE OF REGISTRATION  11/01/2019 

TITLE  TILE 

PRIORITY NA  

DESIGN NUMBER 313827-001  

 

CLASS 06-08 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, 

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, 

REPUBLIC OF KOREA  

DATE OF 

REGISTRATION  
12/01/2019 

TITLE  TROUSER STRETCHER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2018-0038327  17/08/2018 REPUBLIC OF KOREA 
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DESIGN NUMBER 290612  

 

CLASS 16-06 

THE HI -TECH ROBOTIC SYSTEMZ LTD., A -18, CITY-1, INFO 

TECHNOLOGY PARK, SECTOR 34, GURUGRAM, HARYANA 122001. 

DATE OF REGISTRATION  03/02/2017 

TITLE  
WARNING DISPLAY DEVICE FOR 

VEHICLE 

PRIORITY NA  

DESIGN NUMBER 313090-001  

 

CLASS 09-01 

EMAMI LIMITED, óEMAMI TOWERô, 687 ANANDAPUR, EM BYPASS, 

KOLKATA 700 017, WEST BENGAL, INDIA.  

DATE OF REGISTRATION  14/12/2018 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 313209-001  

 

CLASS 24-02 

HOYA CORPORATION, 6 -10-1 NISHI-SHINJUKU, 

SHINJUKU -KU, TOKYO 160-8347 JAPAN. 

DATE OF 

REGISTRATION  
19/12/2018 

TITLE  ENDOSCOPE VIDEO CAMERA 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2018-016594  30/07/2018 JAPAN 
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DESIGN NUMBER 272414  

 

CLASS 10-04 

SECURE INTERNATIONAL HOLDING PTE. LTD., 3 PHILIP STREET, #18 -

00, COMMERCE POINT, 048693, SINGAPORE. 

DATE OF REGISTRATION  28/05/2015 

TITLE  
GRAPHIC OF DISPLAY SCREEN OF A 

METER 

PRIORITY NA  

DESIGN NUMBER 313334-001  

 

CLASS 12-16 

RENAULT S.A.S, 13-15 QUAI LE GALLO 92100 BOULOGNE 

BILLANCOURT FRANCE  

DATE OF REGISTRATION  22/12/2018 

TITLE  CAR TRUNK 

PRIORITY NA  

DESIGN NUMBER 313340-001  

 

CLASS 12-16 

RENAULT S.A.S, 13-15 QUAI LE GALLO 92100 BOULOGNE 

BILLANCOURT FRANCE  

DATE OF REGISTRATION  22/12/2018 

TITLE  FRONT RIGHT WINDOW FOR VEHICLE 

PRIORITY NA  
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DESIGN NUMBER 313357-001  

 

CLASS 24-01 

SS INNOVATIONS CHINA CO. LTD., SUITE 1012, 10TH FLOOR, 

BUILDING 5, LEO BLOCK, SINGAPORE HANGZHOU SCIENCE & 

TECHNOLOGY PARK ROAD HEDA HANGZHOU 310018, CHINA.  

DATE OF REGISTRATION  24/12/2018 

TITLE  
CONSOLE FOR CONTROLLING SURGICAL 

ROBOT 

PRIORITY NA  

DESIGN NUMBER 313396-001  

 

CLASS 23-02 

JOYO PLASTICS, 103/104, 1ST FLOOR, JAY ANTRIKSH, MAROL 

MAKWANA ROAD, ANDHERI -KURLA ROAD, ANDHERI (E), MUMBAI - 

400 059 

DATE OF REGISTRATION  24/12/2018 

TITLE  TOOTHBRUSH HOLDER 

PRIORITY NA  

DESIGN NUMBER 313400-001  

 

CLASS 14-03 

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNG-RO, YEONGTONG-

GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC OF KOREA 

DATE OF REGISTRATION  24/12/2018 

TITLE  TERMINAL FOR NETWORKS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

30-2018-0046911  12/10/2018 REPUBLIC OF KOREA 
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DESIGN NUMBER 320095-002  

 

CLASS 07-99 

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI 

DAMAN, DAMAN ï 396 210, (UNION TERRITORIES), INDIA, WHOSE 

PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEV  

DATE OF REGISTRATION  29/07/2019 

TITLE  ROMANO SQUARE TRAY 

PRIORITY NA  

DESIGN NUMBER 320095-004  

 

CLASS 07-99 

NAYASA SUPERPLAST, SURVEY NO. 370/2 (7) KACHIGAM, NANI 

DAMAN, DAMAN ï 396 210, (UNION TERRITORIES), INDIA, 

PARTNERS ARE SACHIN SACHDEV & MANASI SACHDEV.  

DATE OF REGISTRATION  29/07/2019 

TITLE  ROMANO SQUARE TRAY 

PRIORITY NA  

DESIGN NUMBER 304817  

 

CLASS 24-01 

SS INNOVATIONS CHINA CO., LTD., SUITE 1012, 10TH FLOOR, 

BUILDING 5, LEO BLOCK, SINGAPORE HANGZHOU SCIENCE & 

TECHNOLOGY PARK ROAD HEDA, HANGZHOU 310018.  

DATE OF REGISTRATION  17/04/2018 

TITLE  MEDICAL CART 

PRIORITY NA  
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DESIGN NUMBER 304876  

 

CLASS 06-01 

HERMAN MILLER, INC., 855 EAST MAIN AVENUE, ZEELAND, MI 

49464, UNITED STATES OF AMERICA. 

DATE OF REGISTRATION  19/04/2018 

TITLE  CHAIR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/622,867  20/10/2017 U.S.A. 
 

DESIGN NUMBER 312959-001  

 

CLASS 14-03 

MAHESH GUPTA, C -64, SECTOR-14, NOIDA, UTTAR PRADESH 

DATE OF 

REGISTRATION  
10/12/2018 

TITLE  SECURITY DEVICE FOR VEHICLES 

PRIORITY NA  

DESIGN NUMBER 312961-003  

 

CLASS 25-02 

DIAMOND  FRAMES PRIVATE LIMITED, #4, 

CORPORATION SHOPPING COMPLEX, PROJECT -II, 

BREWERY ROAD, SHENOY NAGAR, CHENNAI -600030, 

INDIA.  

DATE OF 

REGISTRATION  
10/12/2018 

TITLE  FRAME FOR CEILING SYSTEM 

PRIORITY NA  
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DESIGN NUMBER 312974-001  

 

CLASS 12-16 

NAPINO AUTO & ELECTRONICS LTD., SEC -3 PLOT NO. 7, SECTOR 3, 

IMT MANESAR, GURGAON -122050, HARYANA INDIA.  

DATE OF REGISTRATION  11/12/2018 

TITLE  CLUTCH SWITCH 

PRIORITY NA  

DESIGN NUMBER 313026-001  

 

CLASS 31-00 

BAJAJ ELECTRICALS LTD., 45/47, VEER NARIMAN ROAD, MUMBAI 400 

001 MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  12/12/2018 

TITLE  HAND BLENDER 

PRIORITY NA  

DESIGN NUMBER 313035-001  

 

CLASS 09-03 

ASHISH A. HANSOTI, 49&50, HILIFE 1ST FLOOR, P.M. 

ROAD, SANTACRUZ WEST,MUMBAI -400054 

DATE OF 

REGISTRATION  
13/12/2018 

TITLE  
TRAY FOR PLANT GERMINATION 

AND GROWTH 

PRIORITY NA  
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DESIGN NUMBER 313064-001  

 

CLASS 21-01 

BUILDING BLOCKS LEARNING SOLUTIONS PVT. LTD., F46/A, MOTI 

NAGAR, NEW DELHI 110015 

DATE OF REGISTRATION  14/12/2018 

TITLE  TOY 

PRIORITY NA  

DESIGN NUMBER 319855-001  

 

CLASS 03-01 

ROADGODS AUTOGEAR PRIVATE LIMITED, 9A/1, GROUND 

FLOOR, EAST PATEL NAGAR, NEW DELHI  

DATE OF REGISTRATION  22/07/2019 

TITLE  BAG 

PRIORITY NA  

DESIGN NUMBER 306894  

 

CLASS 25-01 

MOVOMECH AB, KABELVÄGEN 9, SE -291 62 

KRISTIANSTAD, SWEDEN.  

DATE OF 

REGISTRATION  
19/06/2018 

TITLE  PROFILE RAILS 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

004562098  22/12/2017 EUIPO 
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DESIGN NUMBER 314299-001  

 

CLASS 24-02 

CODON BIOTECH PRIVATE LIMITED, C -169, SECTOR-63, 

NOIDA.  

DATE OF 

REGISTRATION  
28/01/2019 

TITLE  FERMENTER CUTTERS 

PRIORITY NA  

DESIGN NUMBER 314304-001  

 

CLASS 28-03 

RECKITT BENCKISER HEALTH LIMITED, 103 -105 BATH ROAD, 

SLOUGH, BERKSHIRE, SL1 3UH, UNITED KINGDOM.  

DATE OF REGISTRATION  29/01/2019 

TITLE  VIBRATOR FOR MASSAGE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005540010-0002  03/08/2018 EUIPO 
 

DESIGN NUMBER 314370-001  

 

CLASS 08-08 

GOLDEN PEAKOCK OVERSEAS LIMITED, 3E/2, 

JHANDEWALAN EXTENSION, NEW DELHI -110055, INDIA. 

DATE OF REGISTRATION  30/01/2019 

TITLE  ROPE WIRE WEDGE GRIPPER 

PRIORITY NA  
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DESIGN NUMBER 314403-001  

 

CLASS 08-01 

BETEK GMBH & CO. KG, SULGENER STR. 21 ï 23, 78733 AICHHALDEN, 

GERMANY.  

DATE OF REGISTRATION  31/01/2019 

TITLE  MILLING TOOL  

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005519436  01/08/2018 EUIPO 
 

DESIGN NUMBER 314420-001  

 

CLASS 23-04 

AMBER ENTERPRISES INDIA LIMITED, UNIVERSAL 

TRADE TOWER, 1ST FLOOR, SOHNA ROAD, GURGAON-

122101, INDIA. 

DATE OF 

REGISTRATION  
31/01/2019 

TITLE  AIR CONDITIONER 

PRIORITY NA  

DESIGN NUMBER 314091-001  

 

CLASS 06-01 

SHARDA UNIVERSITY, PLOT NO. 32 -34, 

KNOWLEDGE PARK - III, GREATER NOIDA, 

UTTAR PRADESH (UP) 201306, INDIA 

DATE OF 

REGISTRATION  
21/01/2019 

TITLE  OUTDOOR STOOL 

PRIORITY NA  
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DESIGN NUMBER 314181-001  

 

CLASS 14-03 

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01, FLOOR 9, 

RAINBOW CITY SHOPPING MALL II OF CHINA RESOURCES, NO. 68, 

QINGHE MIDDLE STREET, HAIDIAN DISTRICT, BEIJING 100085, 

CHINA  

DATE OF REGISTRATION  23/01/2019 

TITLE  MOBILE PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201830479107.8  28/08/2018 CHINA 
 

DESIGN NUMBER 314206-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  24/01/2019 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 314217-001  

 

CLASS 09-01 

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR BAZAR, 

DELHI -110006, WHOSE PARTNERS ARE VINOD KUMAR JAIN, YOGESH 

JAIN, SHRI PAL JAIN, NEELAM JAIN AND ANITA JAIN.  

DATE OF REGISTRATION  24/01/2019 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 314229-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  25/01/2019 

TITLE  GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 314238-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  25/01/2019 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  

DESIGN NUMBER 314240-001  

 

CLASS 09-07 

OBRIST CLOSURES SWITZERLAND GMBH, ROMERSTRASSE 83 

REINACH CH -4153, SWITZERLAND. 

DATE OF REGISTRATION  25/01/2019 

TITLE  CONTAINER CLOSURE 

PRIORITY NA  
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DESIGN NUMBER 313447-001  

 

CLASS 21-01 

SMARTIVITY LABS PRIVATE LIMITED, 1ST FLOOR, 258, 

KULDEEP HOUSE, LANE NO. 3, WESTEND MARG, 

SAIDULAJAB, NEW DELHI ï 110030. 

DATE OF 

REGISTRATION  
26/12/2018 

TITLE  MAGNETIC HOCKEY TOY 

PRIORITY NA  

DESIGN NUMBER 313503-001  

 

CLASS 13-02 

M/S GM MODULAR PVT. LTD., 14/15, BOKADIA IND. ESTATE, 

SATIVALI ROAD, VASAI (EAST) -401208, DISTRICT-THANE, 

MAHARASHTRA, (INDIA)  

DATE OF REGISTRATION  28/12/2018 

TITLE  WIRELESS CHARGER 

PRIORITY NA  

DESIGN NUMBER 313535-002  

 

CLASS 24-02 

MEDIKOP LIFESCIENCE, GALA NO. 13, VIVEK INDUSTRIAL ESTATE, 

WALBHAT ROAD, GOREGAON (EAST), MUMBAI - 400063, 

MAHARASHTRA, INDIA, PARTNERS ARE 1.RAJESH DESHLAHRA, 

2.MANISH BOHRA, 3. VIVEK DESHLAHRA.  

DATE OF REGISTRATION  31/12/2018 

TITLE  
MEDICAL INSTRUMENTS - MUCUS 

EXTRACTOR DEVICE 

PRIORITY NA  



The Patent Office Journal No. 52/2019 Dated  27/12/2019                                    63469 

 

 

DESIGN NUMBER 313556-001  

 

CLASS 09-03 

1.KALASALINGAM ACADEMY OF RESEARCH AND EDUCATION, 

ANAND NAGAR, KRISHNANKOIL - 626 126, SRIVILLIPUTTUR (VIA), 

VIRUDUNAGAR DISTRICT TAMILNADU, INDIA.  2. P. JAYAKUMAR, 

IRC ï KALASALINGAM ACADEMY OF RESEARCH AND EDUCATION, 

ANAND NAGAR, KRISHNANKOIL - 626 126 SRIVILLIPUTTUR (VIA), 

VIRUDUNAGAR DISTRICT TAMILNADU, INDIA.  

DATE OF REGISTRATION  01/01/2019 

TITLE  TRAY FOR VERMICOMPOSTING 

PRIORITY NA  

DESIGN NUMBER 313560-001  

 

CLASS 26-04 

P. JAYAKUMAR (RESEARCH FACULTY), IRC ï KALASALINGAM 

ACADEMY OF RESEARCH AND EDUCATION, ANAND NAGAR, 

KRISHNANKOIL - 626 126 SRIVILLIPUTTUR (VIA), VIRUDUNAGAR 

DISTRICT TAMILNADU, INDIA.  

DATE OF REGISTRATION  01/01/2019 

TITLE  LED LAMP 

PRIORITY NA  

DESIGN NUMBER 313570-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  02/01/2019 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  
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DESIGN NUMBER 313599-001  

 

CLASS 12-05 

ACTION CONSTRUCTION EQUIPMENT LIMITED, 

JAJRU ROAD, 25 MILE STONE, MATHURA ROAD, 

BALLABGARH -121004, HARYANA, INDIA  

DATE OF 

REGISTRATION  
02/01/2019 

TITLE  CRANES 

PRIORITY NA  

DESIGN NUMBER 306255  

 

CLASS 23-01 

FOSHAN SHUNDE MIDEA WATER DISPENSER MANUFACTURING CO., 

LTD., THE 1ST FLOOR AND A PART OF 2ND FLOOR OF NO.1 

WORKSHOP, NO. 68 GUANGLE ROAD, GUANGJIAO COMMUNITY 

RESIDENTS COMMITTEE, BEIJIAO,  SHUNDE, FOSHAN, GUANGDONG 

PROVINCE 528311, CHINA. 

DATE OF REGISTRATION  01/06/2018 

TITLE  WATER PURIFIER (RO) 

PRIORITY NA  

DESIGN NUMBER 313869-001  

 

CLASS 12-11 

SUNIL JUGRAJ NAHAR, 162-A, SHOP NO. 1, LAMINGTON CROSS LANE, 

ALIBHAI PREMJI MARG, GRANT ROAD (EAST), MUMBAI ï 400007, 

MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  15/01/2019 

TITLE  
BUMPER GUARD FOR TWO WHEELER 

FRONT CRASH GUARD (SET) 

PRIORITY NA  
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DESIGN NUMBER 313914-001  

 

CLASS 11-01 

HOUSE OF ANITA DONGRE LIMITED, PLOT NO. R 

847/1/1, TTC INDUSTRIAL AREA, MIDC, RABALE, NAVI 

MUMBAI, MAHARASHTRA -400701, INDIA 

DATE OF 

REGISTRATION  
16/01/2019 

TITLE  NECKLACE 

PRIORITY NA  

DESIGN NUMBER 313937-001  

 

CLASS 24-02 

TOYOX CO., LTD., 4371, MAEZAWA, KUROBE -SHI, 

TOYAMA -KEN, JAPAN. 

DATE OF 

REGISTRATION  
17/01/2019 

TITLE  
HEADER FOR MEDICAL 

DIALYSIS PIPING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2018-15748  18/07/2018 JAPAN 
 

DESIGN NUMBER 313972-001  

 

CLASS 23-04 

ACCESS BUSINESS GROUP INTERNATIONAL LLC, 7575 FULTON 

STREET EAST, ADA, MICHIGAN 49355 USA. 

DATE OF REGISTRATION  17/01/2019 

TITLE  AIR TREATMENT SYSTEM 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/670, 834  20/11/2018 U.S.A. 
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DESIGN NUMBER 313981-004  

 

CLASS 03-01 

TRUNKS COMPANY LLP, 44, KARTARPURA INDUSTRIAL AREA, BAIS 

GODOWN, JAIPUR (RAJ.), INDIA, WHOSE PARTNER IS PRIYANK 

MEHTA S/O. SH. VIRENDRA MEHTA  

DATE OF REGISTRATION  18/01/2019 

TITLE  CASE 

PRIORITY NA  

DESIGN NUMBER 313996-001  

 

CLASS 21-01 

1.INSTITUTE  OF AERONAUTICAL ENGINEERING, INSTITUTE OF 

AERONAUTICAL ENGINEERING, DUNDIGAL, HYDERABAD ï 500 043, 

TELANGANA, INDIA.  2. MANNEPALLI VENKATA ADITYA NAG, 

INSTITUTE OF AERONAUTICAL ENGINEERING, DUNDIGAL, 

HYDERABAD  

DATE OF REGISTRATION  18/01/2019 

TITLE  CARD FOR PLAYING GAME 

PRIORITY NA  

DESIGN NUMBER 249527  

 

CLASS 15-06 

ACCURATE TRANSHEAT PVT LTD, PLOT NO 

7412/2A, ROAD NO 8, G I D C, SACHIN, SURAT 394230, 

GUJARAT, INDIA  

DATE OF 

REGISTRATION  
19/11/2012 

TITLE  THERMIC FLUID HEATER 

PRIORITY NA  
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DESIGN NUMBER 314651-001  

 

CLASS 12-16 

FORD GLOBAL TECHNOLOGIES, LLC, 330 TOWN CENTER 

DRIVE, SUITE 800, DEARBORN, MICHIGAN 48126 UNITED 

STATES OF AMERICA.  

DATE OF REGISTRATION  06/02/2019 

TITLE  
FRONT LOWER BUMPER COVER FOR 

VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/659,497  09/08/2018 U.S.A. 
 

DESIGN NUMBER 314668-001  

 

CLASS 23-04 

NATIONAL PLASTIC INDUSTRIES LIMITED, OFFICE NO. 213, 214 & 215, 

2ND FLOOR, HUB TOWN SOLARIS, N.S. PHADKE MARG, ANDHERI (E), 

MUMBAI -400069 MAHARASHTRA.  

DATE OF REGISTRATION  07/02/2019 

TITLE  TOWER FAN 

PRIORITY NA  

DESIGN NUMBER 314681-001  

 

CLASS 01-01 

BRITANNIA INDUSTRIES LIMITED, 5/1A, 

HUNGERFORD STREET, KOLKATA 700 017, WEST 

BENGAL, INDIA  

DATE OF 

REGISTRATION  
07/02/2019 

TITLE  SNACK 

PRIORITY NA  
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DESIGN NUMBER 314683-001  

 

CLASS 02-03 

INDIAN INSTITUTE OF TECHNOLOGY BOMBAY, POWAI, MUMBAI 400 

076, STATE OF MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  07/02/2019 

TITLE  HELMET FOR KIDS 

PRIORITY NA  

DESIGN NUMBER 314684-001  

 

CLASS 03-03 

INDIAN INSTITUTE OF TECHNOLOGY BOMBAY, POWAI, MUMBAI 

400 076, STATE OF MAHARASHTRA, INDIA  

DATE OF REGISTRATION  07/02/2019 

TITLE  SEAT PROP 

PRIORITY NA  

DESIGN NUMBER 314750-001  

 

CLASS 15-07 

GODREJ & BOYCE MFG. CO. LTD., GODREJ APPLIANCE, 

PLANT 11, PIROJSHANAGAR, VIKHROLI (WEST), MUMBAI -

400079, INDIA. 

DATE OF 

REGISTRATION  
11/02/2019 

TITLE  SHELF FOR REFRIGERATOR 

PRIORITY NA  
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DESIGN NUMBER 320927-001  

 

CLASS 13-01 

HONDA MOTOR CO., LTD., 1 -1, MINAMI -AOYAMA 2-CHOME, 

MINATO -KU, TOKYO, 107-8556 JAPAN 

DATE OF REGISTRATION  22/08/2019 

TITLE  MOTOR FOR ELECTRIC POWER UNIT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2019-003970  27/02/2019 JAPAN 
 

DESIGN NUMBER 308265  

 

CLASS 07-04 

RIBI P.B, RAJANI NILAYAM ,AREEKAD,NALLALAM P.O , 

CALICUT,KERALA.  

DATE OF REGISTRATION  31/07/2018 

TITLE  CUTTING BOARD 

PRIORITY NA  

DESIGN NUMBER 315251-001  

 

CLASS 09-01 

PARAMJIT ANAND, J -5/129, GROUND FLOOR, RAJOURI GARDEN, 

NEW DELHI - 110027, INDIA. 

DATE OF REGISTRATION  28/02/2019 

TITLE  FEEDING BOTTLE FOR INFANTS 

PRIORITY NA  
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DESIGN NUMBER 315260-001  

 

CLASS 24-04 

YOSKOWITZ, DAVID, 24 HUNTER RIDGE WOODCLIFF 

LAKE NJ 07677 US. 

DATE OF 

REGISTRATION  
28/02/2019 

TITLE  
MOUTHPIECE FOR COOLING OF 

ORAL TISSUE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/661,489  28/08/2018 U.S.A. 
 

DESIGN NUMBER 315295-001  

 

CLASS 05-05 

BHAGWATI PRINTS, A1, 3003, 3RD FLOOR, REGENT 

TEXTILE MARKET, RING ROAD, SURAT -395002 (GUJARAT), 

WHOSE PROPRIETOR IS KAILASH PRASAD AGRAWAL.  

DATE OF 

REGISTRATION  
21/02/2019 

TITLE  TEXTILE FABRIC 

PRIORITY NA  

DESIGN NUMBER 315329-001  

 

CLASS 23-04 

AJANTA LLP., ORPAT INDUSTRIAL ESTATE, MORBI -RAJKOT 

HIGHWAY, MORBI RAJKOT 363 641, STATE OF GUJARAT, INDIA  

DATE OF REGISTRATION  04/03/2019 

TITLE  FAN 

PRIORITY NA  
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DESIGN NUMBER 315336-001  

 

CLASS 14-03 

YOKOGAWA ELECTRIC CORPORATION, 9 -32, NAKACHO 2-CHOME, 

MUSASHINO-SHI, TOKYO 1808750 JAPAN 

DATE OF REGISTRATION  04/03/2019 

TITLE  
PORTABLE COMMUNICATION DEVICE 

FOR MONITORING CONTROL 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2018-019277  04/09/2018 JAPAN 
 

DESIGN NUMBER 314452-001  

 

CLASS 09-05 

ALPLA WERKE ALWIN LEHNER GMBH & CO. KG, 

ALLMENDSTRASSE, 6971 HARD, AUSTRIA  

DATE OF REGISTRATION  01/02/2019 

TITLE  BAG 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DM/103 812  03/08/2018 WIPO 
 

DESIGN NUMBER 314491-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  01/02/2019 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  
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DESIGN NUMBER 314495-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  01/02/2019 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 314545-006  

 

CLASS 07-01 

MA DESIGN INDIA PRIVATE LIMITED, A -41, SECTOR - 80, 

PHASE - II, NOIDA - 201305, U.P., INDIA. 

DATE OF 

REGISTRATION  
04/02/2019 

TITLE  CHEESE BOARD 

PRIORITY NA  

DESIGN NUMBER 314563-001  

 

CLASS 06-01 

JOYO PLASTICS, 103/104, 1ST FLOOR, JAY ANTRIKSH, MAROL 

MAKWANA ROAD, ANDHERI -KURLA ROAD, ANDHERI (E), MUMBAI - 

400 059. 

DATE OF REGISTRATION  04/02/2019 

TITLE  STOOL 

PRIORITY NA  
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DESIGN NUMBER 314566-001  

 

CLASS 03-01 

AVIKUMAR RANJIT KOTHARI, NEXA ENTERPRISES - 

GALA NO -10, RKG INDUSTRIAL ESTATE, PIMPLAS, 

BHIWANDI(THANE) -421308 

DATE OF 

REGISTRATION  
04/02/2019 

TITLE  JEWELLERY BOX 

PRIORITY NA  

DESIGN NUMBER 314570-001  

 

CLASS 03-01 

AVIKUMAR RANJIT KOTHARI, NEXA ENTERPRISES - 

GALA NO -10, RKG INDUSTRIAL ESTATE, PIMPLAS, 

BHIWANDI(THANE) -421308. 

DATE OF 

REGISTRATION  
04/02/2019 

TITLE  JEWELLERY BOX 

PRIORITY NA  

DESIGN NUMBER 314590-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 

700029, STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. 

SUKUMAR MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  05/02/2019 

TITLE  LADIES GARMENT (SET) 

PRIORITY NA  
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DESIGN NUMBER 314594-001  

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, 

STATE OF WEST BENGAL, WHOSE PARTNERS ARE MR. SUKUMAR 

MUKHERJEE AND MR. SABYASACHI MUKHERJEE.  

DATE OF REGISTRATION  05/02/2019 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 308659  

 

CLASS 05-05 

KAPIL A. SHOREWALA, 45/47, MIRZA STREET, ZAVERI BAZAR, 1ST 

FLOOR, MUMBAI 400 003, INDIA.  

DATE OF REGISTRATION  10/08/2018 

TITLE  TEXTILE FABRIC 

PRIORITY NA  

DESIGN NUMBER 308671  

 

CLASS 26-04 

CORVI LED PRIVATE LIMITED, B -2004 20TH FLOOR, BHAVYA 

HEIGHTS KATRAK ROAD, WADALA, MUMBAI - 400031. 

DATE OF REGISTRATION  10/08/2018 

TITLE  BULB 

PRIORITY NA  
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DESIGN NUMBER 308711  

 

CLASS 13-01 

NIDEC SANKYO CORPORATION, 5329, SHIMOSUWA -MACHI, 

SUWA-GUN, NAGANO, 393-8511, JAPAN. 

DATE OF 

REGISTRATION  
13/08/2018 

TITLE  MOTOR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

JP 2018-004340  01/03/2018 JAPAN 
 

DESIGN NUMBER 308776  

 

CLASS 13-03 

ELSTEEL (PRIVATE) LIMITED, SPUR ROAD 2, PHASE 1, EPZ 

KATUNAYAKE ï 11420, SRI LANKA. 

DATE OF REGISTRATION  14/08/2018 

TITLE  MALE PLUG 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005236486-0003  17/04/2018 EUIPO 
 

DESIGN NUMBER 315767-001  

 

CLASS 15-05 

KONINKLIJKE PHILIPS N.V., HIGH TECH 

CAMPUS 5, 5656 AE EINDHOVEN, THE 

NETHERLANDS.  

DATE OF 

REGISTRATION  
15/03/2019 

TITLE  
NOZZLE FOR VACUUM 

CLEANER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

005646510  18/09/2018 EUIPO 
 


